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SECTION 3, SUB-SECTION (1) DATED THE 26TH NOVEMBER, 1999

GOVERNMENT OF INDIA
MINISTRY OF FINANCE

(Department of Rewverue)
ki

New Delhi, dated the 26th November, 1999
NOTIFICATION

5.0. (E).~ In exercise of the powers conferred by sub-section (1_)_
read with clause (b} of the Explanation to . section 35AC of the
Income-tax Act, 1961 (43 of "1961), the Central Goverrment on the

amends the not ification of Government of India, Ministry of F inance
{Department of Revenue) number $.0. 193(E) dated the 14th March, 1996 as
follows, name ly:— : !

In the said notification, in the Table against serial nuTber
14 relating to Indian Medical Centre, Madras (Chennai), in colum {4)
relating to project or scheme and estimated cost thereof, for the words
and figures "Rs.150.78 lakhs”, the words and figures “Ra.162.78 lakhsa ™
shall be substituted.

This notification shall remain in force for a further period
of two years beginning with assessment year 2000-2001.

{ POMELA B. PRASAD )
Director(NC)
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